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The request for a reservation in re­
cruitment to the grade of stenogra­
phers will receive further considera­
tion.

Ch/vmarajanagar-Mettupalyam 
Railway Line

*688. ShTi Madiah Gowda: Will the 
Minister of Railways be pleased to 
state:

(a) when the survey was conducted 
and the estimate prepared to open a 
railway line from .Chamaraianagar to 
Mettupalayam; and

(b) what is the estimated amount 
and what is its distance?

The Minister of Railways and Trans­
port (Shri L. B. Shastri): (a) A traffic 
and a preliminary engineering survey 
were carried out in 1948-49.

(b) The distance from Chamara- 
janagar to Mettupalaiyam is 89-50 
miles and the cost of this project 
Rs. 4.32 crores. A better alignment, 
'terminating at Coimbatore instead of 
at Mettupalayam has been decided 
upon. Its length will be 101.70 miles 
and the cost Rs. 4-65 crores.
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Harpalpur-Chhatarpur Railway 
Line

r*6liK Shri R. s. Tiwari: Will the 
Minister of Railways be pleased to 
state:

(a) whether any survey was made 
for constructing a railway line from 
Harpalpur to Chhatarpur via Now-
gonr,

(b) if such a survey was under­
taken, why was the work suspended;

and

(c) whether the construction will 
now be completed and if so, when?]

•T*
The Minister of Railways and Trans­

port (Shri L. B. Shastri): (a) Yes.
(b) The project was abandoned at 

the time (1926-27) due to the poor 
financial prospects disclosed.

(c) The Central Board of Transport, 
in the course of a review in March 
last of certain railway projects, de­
cided to postpone the survey of a 
project which they had approved ear­
lier and which would have included 
a line from Harpalnur to Chhatarpur. 
The question of taking up its construc­
tion ^ill depend on the priority it is 
able to obtain as against other pro­
jects. after its survey has been ap­
proved and carried out.

Tripura State Employees

•690. Shri Biren Dntt: Will the
Minister of States be pleased to state:

(a) whether the re-organisation 
Scheme in regard to the employees of 
Tripura State is completed; and

(b) whether their pay is being fixed 
according to the new scale?

The Minist<>r of Home Affairs and 
States (Dr. Katju): In respect of cer­
tain Departments of the Trioura Ad­
ministration the re-organisation sche­
mes as well as the revision of the 
scales of pay of the various posts have 
been sanctioned. There are certain 
Departments in respect of which the 
proposals are still under. considera­
tion.

Vending Contracts

*691. Ch. Raffhubir Sinffh: Will the 
Minister of Railways be pleased to 
state:

(a) what system is adopted in grant­
ing contracts to Vendors on various 
railway stations;

(b) whether it is a fact that tenders 
for vending contracts are not invited; 
and

(c) if so. what are those stations on 
the Northern Railway where tenders 
were not called for?

The Minister of Railways and Transr 
port (Shri L. B. Shastri): (a) Licen#*
ing system.

(b) Tenders are not invited.
(c) No tender was called for at any 

station on the Northern Railway ex­
cept for six stations on the ex-Bikaner




